51 Wnitten Answers

[RAJYA SABHA]

to Questions 5%

Statement

Ngmes of, places (district-wise)

pro- visionally selected where the

elephones .

exchgpgegare proposed  subjedt to adc-qualedeﬁmd & ﬁnarv?abxiity under%

hberalised polxcy
1. Cuddappa : (a) Chowdur ®) Clmtaakommgrla
(¢) Lingald «@ batupgmm‘
(&) Naydishandalam (O Nidsapuram
2. Chittor : (a)-Chigardigunta () .X.S. Gate
(¢) Krishnapuram (@) Allamadgun
(¢) Madikusthi (f) Musaligufta
3. Ananthapur : (a) Karekaleross (b) Ganjivanipalh
: (c) Talamarla (d) Pamadurthi
(e) Settipath ® N
4. Kurnool : {a) Kathakota (b) Pedatqgnblam
’ (c) Chuppagri (d) Palakurthi
(e) Parla (f) Naguladine
@® Khnala (h) Midthur
k) Pmﬁekal.u () Sanjamala
k) Arivaram
5. Naigonda. : @) Katepalh (b) Garidepally
6. Mahboobnagaz. @) Ammbaﬁﬂ (b), Dividipally,
(c) Bomrajupbta (® Koilsagar
(¢) Raghupatipeth ’

Compulsory knowleSige of HMindi for grade
w‘r mﬁiﬂ 3 - 4

2185 SHRI MURASOLI MARAN :
Will -the Mimister of HOME AFFAIRS
be pleased to state:

(a) whether it 13 a fact that working
knowledge 1 Hindi hag been made com-
pulsory for Grade 1 officers in Central
Government services; and

(b) of so, the details thereof? :

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
CHINTAMANI PAN[GRAHI); (a) and
(b) I accordance with the provisions con-
taned in the Presidential Opder, dated
the 27th April, 1960, in service training
for acuaring knowledge of Hindi s
obligatory for Cepfral Govermment em-
ployees. To achieve this objective m
service, training in Hindi is imparted under
the Hiadi Teaching S¢hems run by the
Departmeny of Official Lsnguage at vari-

us. Centres all over the country,

Complaint of corruption im directorate of
N.C.C, Uttar Pradesh

2186 SHRI F. M KHAN: Wil the
PRIME MINISTER &' plebsed to sfate: '

(a) whether a compaing-was received
by Government against tha Dirééfop - and
other officers of the Dixectérate of W €.C.,
Uttar Pradesh regarding corruption j the
purcaase of 41 English: typewriters; and

(b) if so, what. are the details of the
complaint; and

(c) what remedial stepg have been taken
by Government in thig regard?

THE. MINISTER OF STATE IN THE .
DEPARTMENT OF DEFENCE RE-
SEARCH. AND DEVELOPMENT IN
THE MINISTRY OF DEFENCE {(SHRI
ARUN SINGH): (a) A complaint in this
regard was récéved: by the Army HQrY.
in October, 1985

(b) It wag alleged that there had been
an unagthorised purchase of 42 Eaglish



